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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Frare oy Pagistan: voucss oN Inptan
BORDER PATROL NEAR AXHNOOR

JYAISTHA 4, 1880. (BAKA) Pakistani Force on  §38

Indian Patrol in J. & K,

The Minister of Defence (Shri
Swaran Siagh): Mr. Speaker, Sir, at
about g A, on 19th May, our police
patral moving in the between 4
to 54 miles South.South West of
Akhnyr, inside Indian territory, way
fired upon by Pakistani troops. The °
Pakistanj trooos fired LMGs and threw
Rrenddes and also used 'MMGs and
81 mm Mortars, Our Security Forces
had per force to return the fire. Fir-
ing .died down by and large by 9.15
A, byt thereafter sporadic firing
continyed till about 4 p.m.

Earlier on 17th May for the first
time, our police patrol barty moving
in the same area had been challenged
by the Pakistani troops who objected
ta fts patrolling, clafming Chat the
track ys:d by our patrol party wis
within Pakistani control. Since our
patrol had all along been using this
track which also is within Indian terri-
tory, ihe Pakistani claim was not
accepled. 1t appears that the firing
by the Pakistani troops on our police
patro} on 19th May was a premeditated
one, degigned to establish by force
their so.called claim to the track.

In the firing by the Pakistani troops
on our police patrol, one Indian polire
head constable was killed and two
ORs wounded. Injuries were also
caused to two civillans. It appears
that the Pakistanis have also suffered
casualties.

4. Through the aegis of the UN.
Field Observers' Team, Pakistan asked
for a cease-fire and for a8 Sub-Sector
Commanders’ meeting. This was
agread 1o on our side. The meeting
was held at 5 .M. on the same day.
It ‘wis agreed to maintain the cease-
fire. Further meetings held at the
Sub-Sector Commanders’ level failed
to produce any further agreement.
The Sub-Sector Commanders have
agreed to refer the matter to their
higher Commanders.





